
BEFORE THE NATIONAL GREEN TRIBUNAL  

SOUTHERN ZONE, CHENNAI  

OA No. 180 of 2023 (SZ)  

IN THE MATTER OF :  

Tribunal on its own motion SUO MOTU 

… Applicant  

Vs  

The District Collector and Ors. 

… Respondents 

 

 

 

STATUS REPORT FILED BY M/s. CHENNAI PETROLEUM  

CORPORATION LIMITED , THE 7TH RESPONDENT 

 

 

 

 

 

 

M/s. AAV PARTNERS 

S. SARAVANAN 

E.KARTHIKEYAN 

COUNSEL FOR RESPONDENT NOS. 7 & 10 

















Flooding inside Refinery Premises with Transportation in Fire 

Trucks, Tractors and Boats 

 

 
 

  

8

Karthikeyan Elambharathi
ANNEXURE



Two Level Containment Booms installed at Ennore Creek 
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Absorbent Boom 

 

 

Containment boom 
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HUSK FILTERS 

 

 

EJECTORS 
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GULLY SUCKERS  

      

 

 

 

 

 

 

 

 

 

Oil Skimmers 
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Bio-Dispersant 

 

 

 

BOATS USING ABSORBENT PADS 
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CONTAINMENT BOOM INSTALLATION BY M/s. VIRAJ CLEAN SEA ENTERPRISES 
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OIL REMOVAL AND CLEANING WITH HYDRA 
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MANUAL REMOVAL OF ENNORE CREEK SHORELINE 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

MEDICAL CAMP 
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Cleaning Activities at School in Sathiyamoorthy Nagar 
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PPE DISTRIBUTION 
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PPE COMPLIANCE 
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